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Principal Secretary to Government,
Rural Development &

Panchayath Raj Department,
M.S.Building,

Bengaluru — 560001.
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Smt.H.C.Shruthi Panchayath Development
Officer, Kalkunte Grama Panchayathi, Hoskote
Taluk, Bengaluru Rural District. reg.

Ref: Government Order No GraAAPA 490 Gra pam kA
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With Reference to the above, I am directed to forward herewith the
recommendation of Hon’ble Uplokayukta, State of Karnataka, dated
09.12.2020 along with the report of inquiry Officer and relevant records as

noted below:
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Kindly acknowledge the receipt of the above said documents.

Yours faithfully,

- QY >~
‘\_/I o
(Usharani)

Registrar,
Karnataka Lokayukta,
Bengaluru.

Copy to the Addl.Registrar of Enquiries-16, Karnataka Lokayukta, Bengaluru., for
information and further necessary action.







No:UPLOK-2/DE/777/2017/ ARE-16 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560 001.
Dated 09.12.2020.
RECOMMENDATION

Sub:- Departmental inquiry against (1) Shri Prasad,
Secretary, and (2) Smt. H.C.Shruthi, Panchayath
Development Officer, Kalkunte Grama Panchayath,
Hoskote Taluk, Bangalore Rural District - reg.

Ref:- 1) Government Order No. RDP 490 GPS 2017
dated 09.06.2017.

2) Nomination order No.  UPLOK-
2/DE/777/2017  dated  16.06.2017  of
Upalokayukta, State of Karnataka.

3) Inquiry report dated  08.12.2020 of
Additional ~ Registrar  of Enquiries-16,
Karnataka Lokayukta, Bengaluru.

g st o )

The Government by its order dated 09.06.2017 initiated the
disciplinary proceedings against (1) Shri Prasad, Secretary, and (2)

Smt. H.C.Shruthi, Panchayath Development Officer, Kalkunte
Grama Panchavath, Hoskote Taluk, Bangalore Rural District,

J

[hereinafter referred to as Delinquent Government Officials, for



short as * DGOs 1 and 2’ respectively] and entrusted the

departmental inquiry to this Institution.

2. This Institution by Nomination Order No. UPLOK-
2/DE/777/2017 dated 16.06.2017 nominated Additional
Registrar of Enquiries-11, Karnataka Lokayukta, Bengaluru, as
the Inquiry Officer to frame charges and to conduct
departmental inquiry against DGOs for the alleged charge of
misconduct, said to have been committed by them.
Subsequently, by order No. Uplok-1&2/DE/Transfers/2019
dated 07.02.2019, Additional = Registrar of Enquiries-16,
Karnataka Lokayukta, Bengaluru, was re-nominated as the
Inquiry Officer to continue the said departmental inquiry

against the DGOs.

3. The DGO-1 Shri Prasad, Secretary, and DGO-2 Smt.
H.C.Shruthi, Panchayath Development Officer, Kalkunte Grama
Panchayath, Hoskote Taluk, Bangalore Rural District, were tried

for the following charges :-

“L0TRNO0D  GTOE XFoFO  JOBCTOW B, JFeW  &TW AR,
TRRERCE ToORET FLYOE MR ToWRONSONY TODF WHFOITN
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B JTEB0D HTOOT FTFO IBOTRE Jeehd. B8, TowOD
wapasf:: ©OTO, BHRZRE TIORED ﬁe_:oové ToRd woaao:béod:@
33, AV LRBROBT, ta:o'@oda@ araru‘&raeeé ToOREI @tioa@
rrmcs 33 Sowo® 100 1012 & 1013 ca@ﬁe;@ 2530 m
BNAT  TODEBND  WHEORT amm ROWOT z%m@&brw
BRTOSIFT GBe3  OFT  WDOWRTRE, D.0.ET.R.D 0T
OWRTHE TINR  FOWOTFTLITOR  WEOBHOD JE BN
TRBRYE VTN ‘ébsbomdoﬁ WTEIBRODI), aﬁa&mé 9 @ 11
olelc np_:ﬂ: TOLTWODS  TEHEOORY muéoér’@m m@@ng)md
BpwE  FTFO  JTTOR  IRNWYT Oe@odbcg SBRBROT
DICBI0NVOT WEFR BIOFET JoN0T w0 AOPINW  (SBI)

1966 Rodad 3(1) (i) 00T (iii) SBONY WSFBICHBENTELD.”

4.  The Inquiry Officer (Additional Registrar of Enquiries-
16) on proper appreciation of oral and documentary evidence
has held that, the above charges against DGO-1 Shri Prasad,
Secretary, and DGO -2 Smt. H.C.Shruthi, Panchayath Development
-Officer, Kalkunte Grama Panchayath, Hoskote Taluk, Bangalore

Rural District, are ‘ proved .

9 On re-consideration of report of inquiry and all other
materials on record, I do not find any reason to interfere with
the findings recorded by the Inquiry Officer. Therefore, it is
hereby recommended to the Government to accept the report of

Inquiry Officer.

6. As per the First Oral Statements of DGOs furnished by the

Enquiry officer,
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i) DGO-1 Sri M.Prasad is due for retirement on
30.6.2031 and

ii) DGO-2 Smt.H.C.Shruthi is due for retirement
on 31-03-2043.

e Having regard to the nature of charge proved against
DGOs 1 and 2 and considering totality of circumstances, it is
hereby recommended to the Government to impose penalty of
withholding two annual increments payable to DGOs 1 and 2
Shri Prasad, Secretary, and Smt. H.C.Shruthi, Panchayath
Development Officer, Kalkunte Grama Panchayath, Hoskote

Taluk, Bangalore Rural District, with cumulative effect.

8. Action taken in the matter shall be intimated to this Authority.

Connected records are enclosed herewith.

@Q&{J Qo) 2y
(JUSTICE B.S.PATIL)
Upalokayukta,
State of Karnataka.
BS*
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PHERIST

~ Particulars of Documents il
Witness examined on behalf of the Disciplinary|

Authority

PW-1: Sri.Shankar, dt. 06/08/2019 (original)
'Documents marked on “behalf _Di_sc_ipl_ina?y'l
' Authority (Ex.P1 toExP.10)
|Ex.P-1: Complaint of complainant dated 31/10/2014

e - (Xerox)
Ex.P-2: Form No. I (Complaint) dated 31/10/2014
et e - . _(Xerox). |
Ex.P-3 : Form No. 1I (Affidavit) dated 31/10/2014 |
el __& (Xerox). |

Ex.P-4: Letter (complaint) of complainant addressed
to Executive Officer, Taluk Panchayath,

| Bengaluru Rural District ___ _ [xerox).

| Ex.P-5: DGO-2 addressed a letter to Executive |

| Officer, Taluk Panchayath, Hoskote regarding |

| fake khatha '

o (Xerox)
Ex.P-6: Information Under RTI regarding the
entries of private persons in the
Panchayath demand register obtained
 20sheets . (Xerox)
Ex.P.7: Pahani Pathrike of Sy. No. 101/2 (Xerox)
Ex.P.8: Phani Pathrike of Sy. 101/3 (Xerox)

SOUCNPRS S

Ex.P.9: Rejoinder of complainant (original)

[N S

Ex.P.10: Government circular dated: 04/01/2013
regarding controlling of illegal properties
registration in Gram Panchayath
Limits (6sheets). (Xerox)
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 Witness examined on behalf of the DGO

DW-1: Sri. Prasad, Secretary, Kalkunte Grama
panchayathi, Hoskote Taluk, Bengaluru

Rural District dated: 05/02/2020.
(Original)

DW-2: Sri. Smt.H.C. Shruthi, Panchayath Development
Officer, Kalkunte Grama Panchayathi, Hoskote
Taluk, Bengaluru Rural District dated: 23/11/2020.

| ) . (Original)
Documents marked on behalf of the DGOs
Ex. D-1 : Official Memorandum dated: 20/07/2011
of Executive Officer, regarding report of
duty on 20/07 /2011 A/N. ( Xerox )
Ex. D-2 : Certified copy of the resolution passed on
08/08/2011 (4 sheets).
(certified xerox copy)

Ex. D-3 : Certified copy of the resolution passed on
09/03/2012 regarding power issued to
Secretary regarding issue of copy of khatha
(8 sheets).
(certified xerox copy)
Ex.D-4: Certified copy of the resolution passed on
08/08/2011 in page no. 13 PDO herself
written shara and signed it (13 sheets).
______ e (certified xerox copy)
Ex. D-5: House Tax receipt dated:02/05/2012 in
the name of B.Raju, C.M. Krishnamurthy
and P. Lakshminarayana.
(xerox copy)
Ex. D-6: Certified certificate dated: 02/08/2012
issued by DGO-2 regarding disputed site
No. 26 of Arehalli village.
(Xerox copy)

Ex. D-7: DGO-2 issued From No.12 in respect of
B.Raju, C.M. Krishnamurthy and P.
| Lakshminarayana. (Xerox copy)
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Ex. D-8:

'Ex. D-9:

‘Ex. D-10: _C_é}ﬁ_ﬁe—d_c_ogy_gf_the letter dated:

l

i

|

\ Agrahara Gram Panchayath (4 Sheets )
I

extract showing at sl. No. 18 the Tax

Certified copy of the stock register ‘\
receipt Book bearing No. 15268 is with

DGO-2 (3 sheets ) ( Certified Xerox copy) _||

Certified xerox copy of the Audit report for '|
the year 2012-13 pertains to Kalkunte J

( Certified Xerox copy)

I|

27/03/2012 issued by PDO to Secretary |

regarding power issued to Secretary and to |

work within the Frame work of Law. |
( Certified Xerox copy)

 Ex. D-14(a): In page 3 of the resolution dated

~ sharaatpageNod. =~

Government order dated: 04/01/ 2012
regarding distribution of work to PDO
and Secretaries. (Xerox copy) |
Certified copy of the letter dated: |
18/01/2013 issued by EO, Taluk |
Panchayath, Hosakote addressed to |
President Kalkunte Gram Panchayath.

_ - (Xerox certified copy) _|
Certified copy of the Enquiry Notice
dated: 07/08/2014 of EO, Taluk
Panchayath, Hosakote issued to PDO,
Kallkkunte Gram Panchayath regarding
forged signature of PDO.
 (Xerox certified copy) |
Certified copy of the proceedings of |
General body meeting dated 08.08.2011
of Kalkunte Gram Panchayath resolution
regarding issue of Khatha to 86 sites at
Sy. No. 100 and 101.

(Xerox certified copy) ]

08.08.2011 of Kalkunte Gram Panchayath
DGO-2 informed that issuing khatha to 86
sites at Sy. No. 100 and 101 is illegal, the
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| Ex. D-15: Certified copy of the resolution of N

General body meeting dated 09.03.2012
of Kalkunte Gram Panchayath
regarding the power vested to Secretary to
issue of Khatha (Xerox certified copy)
Ex. D-15(a): Certified copy of resolution dated
09.03.2012 in subject No. 9 the shara
regarding the power vested to Secretary
to issue of khatha. (Xerox certified copy)
Ex. D-16: Certified copy of the letter written by
DGO-2 to Executive Officer, Taluk
Panchayath, Hoskote dated 08.07.2014
regarding issue of Form No. 1 and 12 (09
and 11) by forging her signature.
(Xerox certified copy)
Ex. D-17: Comments of DGO-2 dated
22/10/2016. (Original)
Ex. D-18:  Certified copy of the resolution
12.07.2017 of Kalkunte Gram
Panchayath regarding cancelation of
khatha in Sy. No. 3, 101/2 and 101/3
without conversion of land.
(Xerox certified copy)
Ex. D-18(a):  Certified copy of the letter dated
03.11.2017addressed to Executive
Officer, Taluk Panchayath, Hoskote by
DGO-2 stating that in General Body
meeting resolution is passed for
cancellation of khathas
(Xerox certified copy)
Ex. D-19:  Certified copy of the letter dated
02.11.2017addressed to Executive
Officer, Taluk Panchayath, Hoskote by
CEO, Bengaluru Rural Zilla
Panchayath to take appropriate action
against DGO-1 and to cancel the
khathas.

(Xerox certified copy)
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) Ex. D-20: Certified copy of the resolution dated
18.09.2018 regarding without

\ conversion of land, the khathas |

| pertains to Harehally Sy. No. 03, 101 /2|
and 101/3 have been cancelled. .

k ~ (Xerox certified cogle

Bengaluru, [SEﬁfcfA KUMAR c(

Dated 07.12.2020. Additional Registrar Enquiries-16

Karnataka Lokayukta
Bangalore.




